i

IN THE CENTRAL AMMINTSTRATIVE TRIEUMALS HYUERABAD EENSH.'

! AT HYDEPARAD.

ORIGINAL . APPLICATION No. 2.4 \ of 19 Qo

DATE? " D) [g\ ﬁc

Pinally - L weeks time
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the . request of Standing Counsel/
Respondgnts, thereafter post the
case for final hearling according
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N THEE CENTRAL ADMINTSTRATIVE TRIBUNAL HYDERABAD BENCH AT RNDER T 7o

0.A.No.24]/90. - ‘Date of Orders19.3.90.

BETWEEN: - M - A pPanald |
i ... sApplicant,

AND
1. The Sub-Divisional Officer, Phones,
Eluru-534001.

2. The Dy.General Manager, Telecom,
Bluru-534050.

¢ 3. The Director-CGeneral, Telecom,
(representing Union of Indial,
New Delhi-110001.

FOR THE APPLICANTS Mr,C.Suryaharayaha, Advocate.

FOR THE RESPONDENTS: Mr.E.MADANMOHAN RAO.AddLl,CGSC, Ca

C O RA M3 The HON'BLE MR.B.N.JAYASIPHA:VICE-*C}%IMN
T : AND . ‘

H 3‘ .
b THE HON'BLE MR.D.SURYARAQ:MEMBER (JUDICTAL)
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The Tribunal made the following Orders:-

" Admit. Notice to respondents for filing counter within.six e
before the Registrar,

. By way of Tnterim Orders we direct that if any casual
labour who were appointed after 1-1-1986 are being 3u~vw@yhﬁﬁik .
bt o .

{77857 \the applicant should be re-em loyed in preferwuce
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1. The Sub<Divisional Officer, Phwnes, Eluru 534001.
2. The Dy.Beneral Manager, Telecom,Eluru 534050. : -
o 2. The Director~General, relecom(Union of India),New Delhi-110001.
4. Onc copy to Mr.CiSuryanarayanha. Advocate, 1-2-593/50, Srinilayam,
Sri Sri Mdrg, Gagan Mahal ,Hyderabad-500029,
| 5. One copy to MriE.Madan Mohan Rz, Add.CGSC, CAT, Hyderabad.
6, One spare CoOpYe '
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OoA-NOo’ 2‘{#90.
BETWEEN:— M- HOO~T\A

AND
1. The Sub~Divisional Officer, Phones,
Eluru-~534001.

2. The Dy.General Manager,Teleconm,
Eluru-5340650.

3. The Director-Ceneral, Telacdm,
(representing Union of India),
New Delhi-110001. " ..s.sRespondents.

FOR THE APPLICANTS Mr.C.Suryanarayana, Advocate.

FOR THE RESPONDENTS: Mr.,E . MADANMOHAN RAQ,Addl, CGSC, CA

o N - AND

iy

C ORAMS3: The HON 'BLE MR.B,.N.JAYASIMHA: VICE~CHATRMAN

THE HON 'BLE MR.D.SURYARAO:MEMBER(JUDICIAL)
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The Tribunal made the following Order:-

" Admit. Notice to réspondents for filing counter within six weeks
before the Registrar. '

By way of Interim Orders we direct that if any casual
labour who were appointed after 1-1-1986 are being 1mklu\gﬁzfgygi
¥eemployed the applicant should be re-employed in pietrereuc

£6 thém, pending disposal of the C.A. ".
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(B. N, JAYASIMHA) ‘ * (D. SURYARAQ ) :
VICE-CHATRMAN, - ' MEMBER (JUDICIAL). :
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1. The Sub-Divisional Officer, Phones, Eluru 534001. .
2, The Dy.Beneral Manager, Telecom,Eluru 534050.

2. The Director-General, Telecom(Unionr of India),New Delhi-110001.
4, One copy to Mr.C.Suryanarayana, Advocate, 1-2-593/50, Srinilayam,

Sri Sri Marg, Gagan Mahal,Hyderabad-500029., '
B 5, e copy to Mr.E.Madan Mohan Rao, Add.CGSC, CAT, Hyderabad.

—~0. One spare Copys.






